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 (Shri  Raghunath  Reddi]
 (ii)  Review  by  the  Government

 on  the  working  of  the
 ebove  company.  [P.aced
 in  Library,  See  No.  LT-
 289/67].

 (5)  (i)  A  copy  of  the  Annual  Re-
 pore  of  the  Hi-.dustan  Photo
 Firms  Manu.a.turing  Co.n-
 peny  Limted,  Oot.camund,
 to:  the  year  1965-66,  alung
 w.th  the  Auvited  A  counts
 aid  the  comments  of  tue
 Co-npiroll2r  and  Aud.tor
 Genera  thereon  under  sud-
 sect  on  (l)  of  section  6I9A
 of  the  Companies  Act,  1956.

 (ii)  Review  by  the  Govern-
 ment  on  the  working  of  the
 abive  Company.  [Pintzed  in
 Library.  See  No.  LT-290/
 67].

 (6)  A  cony  each  of  the  Annual  Re-
 ports  for  the  year  ‘1964-65  of  the
 follo  vin  D:v2lopment  Cou~cils
 under  s:t9-section  (4)  of  section
 7  of  the  Indust-ies  (Develop-
 ment  ani  Regulation)  Act,
 95l:—

 (i)  Dev-l-pmnent  Council!  tor
 Heavy  Electrica!  Industries.

 (ii)  Development  Coun  il  for
 Maciiie  Toos  Industry.

 (iii)  D>ve'no  ment  Counril  for
 Ncn-Ferrou;  Meta’s  Industry.

 (iv)  Deve’spment  Council  for  Au-
 tomod'les,  Automobile  Anrci-
 Jary  industrizs  Tran:port
 Vehi  le  Industriss,  Tractors
 aid  Eorth-Moving  Eq  :ip-
 moon's  ant  Internal  Combus-
 tion  Engine:

 (v)  Development  Council  for  In-
 organ‘c  Chemical  Industries.

 (vi)  Davelopment  Council  for
 Textile  Machinery  Industry.

 (vii)  Develonoment  Counci)  for
 Drugs  and  Pharmaceuticals.
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 (viii)  D2zvelopment  Council  for  Art
 Silk  Industry.

 (ix)  Development  Council  fo>  Or-
 ganic  Chemical  Industries.

 (x)  Development  Council  for
 Woollen  Industry.

 (xi)  Deve  cpment  Council  for
 Paper,  Pulp  and  Allied  Indus-
 tries.

 (xii)  Dev2lopment  Council  for
 Sugar  Industry.

 (xiii)  D_v2'!opment  Cou-cil  for  Oils,
 Datergents  and  Paints.

 (xiv)  D2velopment  Council  for
 Instruments,  Bicycles  and
 Sewing  Machines.

 (xv)  Development  Council  for
 Glass  and  Ceramics.

 (xvi)  D2v2  opment  Council  for  LC.
 Engines  Power  Driven
 Pumnos  Air  Compressors  and
 Fans  and  Blowers.

 (xvii)  D2velopment  Council  for
 Ligit  Electrical  Industries,

 (xviii)  Development  Council  for
 Leather  and  J.eather  goods.

 (xix)  D2v:lopment  Council  for
 Focd  Processing  Industries.
 [P  weed  in  the  Library.  See

 No.  LT-294(67.]

 (7)  A  copy  of  Interim  Revort  to
 Planning  Commission  07  In-
 dustria!  Planning  and  Licensing
 9  ry,  by  Dr.  RK  Haazari,

 the  Library,  See
 No.  LT  293|€7.]
 PPlqesd  in

 Rero-t  07  NeYvELt  LIGNITE
 CO-PORATION,  ETC.

 The  Mnister  of  State  in  the  Minis-
 tery  of  St-o".  Mines  and  Ma‘als  (Shri
 ए,  0,  ४०  ७४४  (On  behalf  of  Dr.  M.
 Chenna  Reddy):  I  beg  to  lay  on  the
 Table—

 (1)  (i)  A  copy  of  the  Annual  Re
 port  of  the  Neyve'i  Lig-
 nite  Corporation  Limited,



 3347

 Neyveli,  for  the  year  1968-,
 aoug  with  the  Auauea

 Avcuun.s  and  commenu  of
 the  ComptroLer  ana  Auda.
 tor  Geneial  the-eon,  unaer
 Sub-secuon  (l)  of  se.tion
 6l9A  of  the  Compun.es
 Act,  ‘1956.

 di)  Review  by  the  Govern.
 m:nt  on  the  work.ng  of
 the  above  Company.
 (Ploced  in  the  Library,  See
 No.  LT-292}67.)
 A  copy  of  the  Annual
 Report  of  the  Nautional
 Mineral  Deve'opment  Cor-
 poration  Limite  i,  Mew
 Delhi,  for  the  y2ar  955-6b,
 along  with  the  Audited
 Avcount;  and  the  com-
 ments  of  the  Comptrolitr and  Audito>  General
 ‘thereon  under  sub-section
 ay  of  section  6I9A  of  the
 Companies  Act,  ‘1956.

 ६2)  (3)

 Gi)  Review  by  the  Govern-
 mont  on  the  working  of
 the  above  Company.
 {Paced  in  the  Library.  See
 No.  LT-86/67.]

 (3)  (i)  A  copy  of  the  Annual  Re-
 port  of  the  Manganese  Ore
 (india)  Limit-d  N-gour, for  the  year  1965-66,  atong
 with  the  Audited  Accounts
 ani  th:  comments  of  the
 Com>tro  ler  and  Autitor
 General  thereon,  under
 eh-eection  ay  of  sect'on T  6!9A  of  the  Companies
 Act,  ‘1956,

 Gi)  Review  by  the  Govern-
 ment  on  the  working  of
 the  above  C  mpany
 [P  rcog  in  the  Library,  Sec No.  LT-87|67.}

 Revorr  or  S.T.C.  ann  Exporr  or है.  Bevtina  (Inseection)  Ruies
 The  Deputy  Mivtster  im  the  Miuls‘ry of  Commer  (Shri  Rha  Ourech}y (On  behalf  of  Shri  Dinesh  Singh):
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 ३  beg  to  lay  on  the  Table—
 Q)  (४)  A  copy  of  the  Annual  हक

 port  of  the  State  Trading
 Co:peration  of  India  Li-
 mited,  New  Delhi,  for  the
 year  1965-66,  along  with
 the  Audited  Accounts  and
 tne  comments  of  the  Com-
 troLer  and  Auditor  Gene-al
 thereoa  under  sub-section

 rr)  of  section  69A  oc  the
 Companies  Act,  1956.

 (ii)  Review  by  the  Gove-nment
 on  tne  working  of  tho
 aoove  Corporaticn.  (P.ac-
 ed  in  the  Library,  See  No.
 LT-294|67.}

 (2)  A  ९००५  of  the  Export  of  Rub- ber  Batting  (Inspection)  Ru-es, 1968.  blished  in  Noti
 No.  8.0.  848  in  Garette  of India  dated  the  \8th  Marcn, I987,  tunder  sub-section  (3)  of rection  17  of  the  Export  (Qua- lity  Control  and  Ins»ection) Act.  1963.  [Plac-d  in  the  Libe
 rary,  See  No,  LT-295/67.}

 TeRRirorniaL  ARMY  (First  AMmEnn.
 MENT)  RULES

 The  Minister  of  Parliamentary Affairy  and  Communications  (Dr. Ram  Su  hag  Singh)  On  penal!  of Shri  Bali  Ram  Bhagat):  I  beg  to Jay  on  the  Table  a  copy  of  the  Terri- torial  Army  (First  Amendm=>nt) Rules,  ‘1987,  published  in  Notification No.  S.R.O.  92  in  Gazette  of  India dated  the  8th  March,  1937,  issued under  section  4  of  the  Territoriai Army  Act,  1948,  (Placed  in  the  Lib- the  Library.  See  No,  LT-296/87.}
 Statement  SHOWING  ACT"ON  TAKIN  on ASSURANCES  ETC,

 Dr.  Ram  Subhig  Sigh  (On  dehalf of  Shri  I.  K.  Gujral):  I  beg  to
 lay  on  the  Table  the  foliow ing  statements  showing  the  action taken  by  the  Government  on  various susurances,  promises  and  undertak-


